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one ROpec notes are SOi", to be issued 
shortly; and 

(b) If '0, the erilerill oa whieb the 
system of issuillll new notes, time and 
again. are based? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (Sml 
MORARJI DESAI): (a) and (bl. One 
rupee notes are regularly printed and 
issued to meet tDc. need fO£ sncb DOtes, 
including requirements on account 0( re-
placement of those withdrdwn as being not 
suitable for cil'aJlation. These DotllS bear 
the signature of the Secretary in the Econo-
mic Affairs Deparmenl of the Ministry of 
Fmauce. Wheat there is II cbanle in the 
incumbent of the post, a new series of 
notes is issued. Accordingly, a new series 
~.arilll the signature of the Special Secre-
tary, Ministry of FinatI<:~ will be issued 
shortly. Except for the 1l11111be ..... 1Id 
the signature, the design of the notes will 
R!ftIain the same as in respect of notes 
presently in circulation. 

Finance Conunis.i .... 

7935. SHRI MANGALATHUMADAM: 
Will the Mieis!er of PIMANCE be pleased 
to state: 

(a) whether the new Finance Commis-
siob has starttd funetiolli", ; 

(h) the number of sittlfllS held so far 
by the Commissioo ; 

(c) whether any suggestioDS made by 
the Kerala Chief Minister in regard to the 
functioning of the Coami!l8ioD have l:Ieen 
received by the Chairman of the Commis-
aieII; aM 

(d) if so, the reaction of OO___mt 
tbereto? 

THE DEPUTY PRIME MINlSTEJI. 
AND MINISTER OF FINANCE (SHIU 
MORARJI DESAI): (a) Ye&, Sir. 

(b) The Commission has not so far 
held any formal sittilllS for heaciD& evi-
dence or meeting represClltatives oT Central 
and St&le Gover!*"s,~. 1tIo~, 
the ComnW;sion bas bad a nUOlber of 
intema) meetings and Members hold in-
fuIea) ilisc_iolls Pi'IIctiedly wery wort-
ina day. 

Ie) No, Sir. 
(d) Doea DOl arise. 

C""Cral COHrament Bu.ildiJIgs In K~raJa 

7936. SHRI MANGALATHUMADAM: 
Will the Minister of WORKS, HOUSING 
AND SUPPLY b, pleased to. state: 

(a) the number of the Celltral Govern-
ment buildings in Kerala, wbere the 
Central Government oIIIces are situated ; 

(b) the Dumber of the Central Govern-
ment office •• ituated in rented buildings in 
Kerala ; and 

(c) the total annual rent paid for sueb 
rented buildings? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS, HOUSING AND 
SUPPLY lSHRI IQBAL SINGH): (a) to 
(e). The information is being collected snd 
will be placed on the Table of the Sabha. 
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